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(b) which of the materiall now
Deing imported, ig likely to be availa-
dle in India?]
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1[Tre PRIME MINISTER anp MIN-
ISTER or ATOMIC ENERGY (Sur:
JawAHARLAL NEHRU): (a) The impor-
tant minerals required for the deve-
lopment of atomic energy are uranium
and thorium. Uranium is mainly
found in Bihar ang Rajasthan, and
rich thorium deposits are contained in
the monazite sands on the coasts of
Kerala and Madras States.

Small quantities of uranium concen-
irate are being imported for process-
ing into uranium oxide and eventually
metal. Adequate stocks of thorium
are available and the material is also
exported in the form of thorium/cer-
ium nitrate,
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(b) In conformity with the Depart=
ment's policy to make 1its atomie
energy programme self-sufficient in
all respects, an Uranium Mill is being
set up in Bihar for processing the
uranium ore obtained from the mines
in that area into uranium concenirate.
When the Mill commences production,
import of uranium concentrate will
become unnecessary.]
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+[RUBBER FOR MOTOR TYvYRES

-

218, Surr V. M. CHORDIA: Will the
Minister of COMMERCE AND INDUSTRY
be pleased to state:

(a) the present estimgted annual
requirement of motor tyres in India;

(b) the number of motor tyres
which are manufactured with the rube
ber produced in India and the number
of those which are manufactured with
the imported rubber;

t[ 1English translation.
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(c) the quantity of raw rubber
which is being imported for the manu-
facture of motor tyres;

(d) the steps that have been taken
to ensure that rubber is produced ac-
cording to the requirement of the
country; and

(e) by when the country is expect-
ed to be self-sufficient with respect to
meeting its requirement of rubber?}
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+[THE MINISTER or INDUSTRY m»
rae MINISTRY or COMMERCE Awp
INDUSTRY (Surr N, Kanunco):
(a) to (e) A statement is attached.

f[ 1 English translation,
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STATEMENT
(a) Two million numbers,

(b) Imported rubber and indigen-
wus rubber are both used together in
the manufacture of Tyres and Tubes.
Separate figures of tyreg and tubes
produced with imported rubber and
indigenous rubber are not available.
However, the figures of automobile
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tyres and tubes produced in India

during 1961 are given below:—

Nos.
Tyres 1,691,432
Tubes 1,621,488

(c) Separaté figures of rubber im-
ported for manufacture of tyres and
tubes only are not available, The
figures of raw rubber imported during
the years 1959-60 to 1961-62 are given
below: —

1959-60 1960-61 1961-62
(upto Jan,” 62)
Tons Tons Tons
Natural Rubber . . 15,565 24,788 19,306
Synthetic Rubber 5,450 8,400 9,335
Reclaimed Rubber . 2,604 3,024 3,394

being
raw

(d) The following steps are
tekan to increase production of
rubber: —

(i) Seeds, manure etc. are supplied
at subsidised, rates to the growers,

(ii) Subsidy is granted to the grow-
ers at the rate of Rs. 1,000 per acre
for replanting some 70,000 acres of old
low-yielding rubber lands with high
yielding rubber strains in 10 years.

(iii) Interest free loans are propos-
ed to be given to the existing small
growers at Rs, 750 per acre for exten-
tion of their holding to make them
economic blocks of 5 to 15 acres.

(iv) Possibilities of developing rub-
ber cultivation in the Andaman and
Nicobar islands are being explored.

(v) A unit for manufacture of syn-
fhetic rubber hag been licensed to be
set up at Bareilly in UP. with an
installed capacity of 20,000 tons in the
first stage to be raised to 30,000 tons
later.

-(vi) Six units have been licensed
with a total annual capacity of about

16,300 tons for manufacture of Re-
claimed Rubber.

(e) By the end of the Third Plan
period.]

INDUSTRIES ESTATES 1IN KANGRA AND
HosHIARPUR

219. Sarr LILA DHAR BAROOAH:
Will the Minister of COMMERCE AND
INDUSTRY be pleased to state:

(a) the names of places in the
Kangra and Hoshiarpur Districts of
Punjab where (i) Rural Industrial
Estates and  (ii) Urban Industrial
Estates are proposed to be set up dur-
ing the Third Five Year Plan period;
and

(b) what action is being taken to
set up the proposed Estates and when
they are likely to start functioning?

Tue MINISTER or INDUSTRY m
rar MINISTRY or COMMERCE anD
INDUSTRY (Serr N, KanNunco):
(a) and (b) A statement js attached.

STATEMENT
(a) It is proposed to set up the fol-
lowing Rural and Urban Industrial
Estateg in the Kangra and Hoshiarpur



